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Implementation of the Recommenda-
tions of the Administrative Reforms
Commission

3341. SHRI MUKHTIAR SINGH

MALIK:
MISS ABHA MAITA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the broad recommendations of
the Administrative Reforms Commis~
sion whith are yet fo be implemented;

(b) the reasons for not implement-
ing them; and

(c) by when they are likely to be
implemented?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH): (a)
to (c). The implementation of such
recommendations as have been ac-
cepted wholly or partly or with modi-
fication js the responsibility of the
concerned Government departments
or the State Governments.

In so far as the recommendations
relating to the Centre are concerned,
up-to-date information is being col-
lected from the Ministries/Depart-
ments concerned and will be laid on
the table of the House in due course.

Construction of Akashvani Studio at
Sambalpur, Orissa

3342. SHRI GANANATH  PRA-
DHAN: Will the Minister of INFOR-
MATION AND BROADCASTING be

pleased to state:

(a) whether the propcsal of con-
sfructing the Akashvani Studio at Sam-





